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INCOME TAX APPELLAT IB TTACK BENCH A
CAUSE LIST FOR DIVISION BENCH
MATHA - i
:11/05/2026 (MO VIRTUAL BEN T02.30 PM
Google Meeting Link : https://meet.google.com/ron-rrqo-ant
S.N. Appeal No. A.Y. Name of the Assessee Remarks
1 SA 3| CTK | 2026 | 2015-16 |[A] STEEL AUTHORITY OF INDIA LIMITED - ROURKELA STEEL PLANT
2 ITA | 222| CTK [ 2026 | 2015-16 [[A] STEEL AUTHORITY OF INDIA LIMITED - ROURKELA STEEL PLANT
3 ITA | 197| CTK | 2025 | 2015-16 |[A] ALEKHA JENA
4 ITA | 280| CTK | 2025 | 2014-15 |[A] MR. RAJKUMAR SINGH
5 ITA | 545| CTK | 2025 | 2017-18 |[A] BRAJA KISHORE JENA
6 ITA | 613| CTK | 2025 | 2017-18 |[A] DHADESWARE SAHOO
7 ITA | 624| CTK | 2025 | 2017-18 |[A] NEELACHAL MISSION
8 ITA | 643| CTK | 2025 | 2011-12 |[A] BADRI NARAYAN PATTANAIK
9 ITA | 679| CTK | 2025 | 2017-18 |[D] CHANDRA GUPTA SAHU
10 | co 5| CTK | 2026 | 2017-18 |[A] CHANDRA GUPTA SAHU
11 [IT(SS)A[ 31| CTK | 2026 | 2017-18 |[A] CHANDRA GUPTA SAHU
12 ITA | 680 CTK | 2025 | 2018-19 |[D] CHANDRA GUPTA SAHU
13 | CO 6| CTK | 2026 | 2018-19 |[[A] CHANDRA GUPTA SAHU
14 |IT(SS)A| 32| CTK | 2026 | 2018-19 |[A] CHANDRA GUPTA SAHU
15 ITA | 681| CTK | 2025 | 2019-20 |[D] CHANDRA GUPTA SAHU
16 | cO 7| CTK | 2026 | 2019-20 |[A] CHANDRA GUPTA SAHU
17 ITA | 803| CTK | 2025 | 2015-16 |[A] THE SUNDARGARH DISTRICT CENTRAL COOPERATIVE BANK LTD.
18 ITA | 804| CTK | 2025 | 2015-16 |[A] THE SUNDARGARH DISTRICT CENTRAL COOPERATIVE BANK LTD.
19 ITA | 805| CTK | 2025 | 2015-16 |[A] THE SUNDARGARH DISTRICT CENTRAL COOPERATIVE BANK LTD.
20 iTaA | 806| CTK | 2025 | 2016-17 |[A] THE SUNDARGARH DISTRICT CENTRAL COOPERATIVE BANK LTD.
21 ITA | 807| CTK | 2025 | 2016-17 |[A] THE SUNDARGARH DISTRICT CENTRAL COOPERATIVE BANK LTD.
22 ITA | 808| cTk | 2025 | 2016-17 |[A] THE SUNDARGARH DISTRICT CENTRAL COOPERATIVE BANK LTD.
23 iITa | 809l cTK | 2025 | 2017-18 [[A] THE SUNDARGARH DISTRICT CENTRAL COOPERATIVE BANK LTD.
24 ITA | 810| CTK | 2025 | 2017-18 |[A] THE SUNDARGARH DISTRICT CENTRAL COOPERATIVE BANK LTD.
25 | A | 811]| cTK | 2025 | 2017-18 |[A] THE SUNDARGARH DISTRICT CENTRAL COOPERATIVE BANK LTD.
26 | A | 812| cTK | 2025 | 2018-19 |[A] THE SUNDARGARH DISTRICT CENTRAL COOPERATIVE BANK LTD.
27 | A | 813| cTk | 2025 | 2018-19 |[A] THE SUNDARGARH DISTRICT CENTRAL COOPERATIVE BANK LTD.
28 iITA | 814| cTK | 2025 | 2018-19 |[A] THE SUNDARGARH DISTRICT CENTRAL COOPERATIVE BANK LTD.
29 | 1mA | 223| cTK | 2026 | 2014-15 |[A] PUSPARANI PRADHAN
30 | ITA | 227| CTK | 2026 | 2017-18 |[A] JAYASHREE SAHU
31 ITA | 228| cTK | 2026 | 2020-21 [[A] SANGEETA MAHAPATRA Y
32 | 1ta | 229| cTK | 2026 | 2020-21 |[A] SANGEETA MAHAPATRA
33 ITA | 231| CTK | 2026 | 2020-21 |[A] SUMITA BADU
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CAUSE LIST FOR DIVISION BENCH

BEFORE S/SHRI GEORGE MATHAN, JUDICIAL MEMBER & RAJESH KUMAR, ACCOUNTANT MEMBER

DATED: 12/05/2026 (TUESDAY) VIRTUAL BENCH AT 02.30 PM

A

Google Meeting Link : https://meet.google.com/ron-rrqo-ant

S.N. Appeal No. AY. Name of the Assessee Remarks
1 |ITA| 465| CTK | 2024 | 2017-18 [[D] KUTURLA SERVICE CO-OPERATIVE SOCIETY
2 |ITA] 163| CTK [ 2025( 2016-17 |[[A] RAJKISHOR PRASAD JAISWAL
3 |ITA| 593| CTK | 2025| 2018-19 |[D] CONTRIBUTORY PROVIDENT FUND FOR STAFF OF OMC LTD
4 |ITA| 603| CTK | 2025 | 2017-18 |[A] HULAS PRADHAN
5 |ITA| 623 CTK | 2025 2011-12 [[A] SANJAY MISHRA
6 |[ITA| 633] CTK| 2025 2014-15 ([A]SANJAY MISHRA
7 |ITA| 634| CTK | 2025| 2015-16 |[A] SANJAY MISHRA
8 |ITA| 655| CTK | 2025 | 2013-14 [[A] SANJAY MISHRA
9 |[ITA| 663| CTK | 2025 2022-23 |[A] B & A PACKAGING INDIA LIMITED

10 |ITA| 667| CTK [ 2025| 2017-18 |[A] PRITILATA PARIDA

11 [ITA]| 684 CTK [ 2025| 2015-16 |[A]SURYENDU BIKASH PANIGRAHI

12 |ITA[ 723| CTK | 2025 | 2014-15 |[A] SRI NITAN KUMAR JAISWAL

13 [ITA| 17[ CTK | 2026 | 2021-22 |[A] DEEPAK KUMAR SAHOO

14 |ITA| 27| CTK| 2026 2011-12 |[A] SIRRUS ENGINEERING PRIVATE LIMITED
15 |ITA| 28| CTK | 2026 | 2012-13 [[A] SIRRUS ENGINEERING PRIVATE LIMITED
16 |ITA| 40 CTK | 2026 | 2017-18 |[[A] MAHALAXMIBHANDAR

17 |ITA| 41| CTK| 2026 | 2017-18 [[A] MAHALAXMI BHANDAR

18 |ITA| 87| CTK|2026| 2017-18 |[D]OMC EMPLQOYEES GRATUITY FUND TRUST
19 |ITA| 233| CTK | 2026 | 2013-14 |[A] SHAILESH KUMAR GANDHI

20 |ITA| 234 CTK | 2026 | 2018-19 |[A] CAST PROFILES PRIVATE LTD

21 |ITA| 235/ CTK | 2026 | 2017-18 |[[A] RAMA CHANDRA PATRA

22 |ITA] 236| CTK | 2026 | 2017-18 |[A]BIKASH CHANDRA PANDA

23 |[ITA| 238| CTK | 2026 | 2019-20 |[D] SANJAY SAHA(HUF)

24 |ITA| 239| CTK | 2026 | 2017-18 |[A] BIKRAM SAHOO

25 |ITA| 240| CTK | 2026 | 2012-2013 |[A] MAHALA COKE PRODUCTS PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, CUTTACK BENCH. CUTTACK

SE VISION B

D: 13/05/20 DNE Y) VIRTUAL BENCH AT 02.30 PM

Google Meeting Link : https:// meet.google.com/ron-rrgqo-ant

S.N. Appeal No. A, Name of the Assessee Remarks
1 | ITA| 343 CTK | 2023 2014-15 [[A]NILGIRI ENGINEERING CO-OPERATIVE SOCIETY LIMITED
2 | ITA| 344| CTK [2023| 2018-19 |[A]NILGIRI ENGINEERING CO-OPERATIVE SOCIETY LIMITED
3 |ITA| 802 CTK |2025| 2026-27 [[A]BASUDEV EDUCATIONAL CHARITABLE TRUST
4 |ITA| 35| CTK |2026| 2018-19 |[A]MEHENDIPUR STEELS PRIVATE LIMITED
S |ITA| 36| CTK |2026| 2019-20 |[A]MEHENDIPUR STEELS PRIVATE LIMITED
6 |[ITA| 66| CTK |2026| 2009-10 |[A] SANGRAM MISHRA
7 |ITA| 67| CTK [2026| 2016-2017 [A]INDIAN METALS AND FERRO ALLOYS LIMITED
8 |ITA| 112 CTK | 2026| 2018-2019 [A] ODISHA COAL AND POWER LIMITED
9 [ITA| 137| CTK |2026| 2019-20 [A] RAIENDRA AGRAWAL

10 | ITA| 138 CTK |2026| 2020-21 [A] SAKET AGRAWAL

11 | ITA] 242) CTK | 2026 2017-18 |[A] GAYATRI HARDWARE & STORE

12 [ ITA| 243| CTK | 2026 2013-14 |[A] BISHIKESAN PATTANAYAK

13 [ ITA| 244 CTK [2026| 2016-17 [A] BISHIKESAN PATTANAYAK

14 [ITA| 251| CTK [2026| 2017-18 |[A]BISHIKESAN PATTANAYAK

15 [ ITA| 245 CTK | 2026| 2016-17 [A] GAYATRI EDUCATIONAL & CHARITABLE TRUST
16 [ITA| 246/ CTK [2026| 2017-18 |[A] BIMAL KUMAR PARIDA

17 | ITA| 247| CTK [2026| 2017-18 [[A] BIMAL KUMAR PARIDA

18 | ITA| 250 CTK |2026| 2018-19 |[D] KSHIROD CHANDRA PRADHAN
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INCOME TAX APPELLATE TRIBUNAL, CUTTACK BENCH, CUTTACK
CAUSE LIST FOR DIVISION BENCH

BEFORE S/SHRI GEORGE MATHAN, JUDICIAL MEMBE : A UNTA E

DATED: 14/05/2026 (THURSDAY) VI P

Google Meeting Link : https://meet.google.com/ron-rrqo-ant

S.N.

Appeal Number AY. Name of the assessee

Remarks

-

ITA| 560|CTK| 2025 | 2011-12 [[A] YASHWANT SINGH THAKUR

ITA| 755(CTK| 2025| 2022-23 [[A] SANTOSH KUMAR MODI

ITA] 1|CTK|2026| 2017-18 [[A] KISHORE KUMAR MOHAPATRA

ITA| 10|CTK| 2026 2015-16 |[A] BERHAMPUR DEVELOPMENT AUTHORITY

ITA[ 11|CTK| 2026 2016-17 |[A] BERHAMPUR DEVELOPMENT AUTHORITY

ITA] 37|CTK|2026| 2016-17 |[A] ARJUN REALTORS

ITA| 252|CTK| 2026 | 2016-17 |[A] AKASHDEEP DIBYASINGH GIRI

ITA| 253|CTK| 2026 | 2019-20 |[A] RAJESH KUMAR GUPTA
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ITA| 254|CTK| 2026 | 2017-18 |[A] NILA MADHABA RICE MILL
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ITA| 255|CTK| 2026 | 2017-18 |[D] BIJAY KUMAR DWIBED!
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ITA| 257|CTK| 2026 | 2014-15 |[A] KALINGA AUTOMOBILES
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ITA| 258|CTK| 2026 | 2016-17 |[A] SONTHALIA BROTHERS

=
(7]

ITA| 259|CTK| 2026 2012-13 |[A] DINESH CHANDRA DAS
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ITA| 260 CTK| 2026 | 2008-09 |[A] PEER KUMAR SINGH
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ITA] 261|CTK| 2026 | 2017-18 |[A] BABITA GUPTA
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